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Violation of Indian Constitution
4634. SHRI BHARAT SINGH
CHAUHAN:

SH’I%II SHIV KUMAR SHAS-
SHRI RAM AVTAR SHAR-
MA:

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government are aware
of the statements made by Shri A. K.
Gopalan and Shri E. M. S. Namboo-
diripad for wviolation of the Indian
Constitution; and

(b) if so, the reaction of Govern-
ment in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. S. RAMASWAMI): (a) and
(b). Attention is invited to the state-
ment made in the Lok Sabha on July
24, 1969 in response to a Calling At-
tention Notice. A copy of the state-
ment is laid on the Table of the
House. /[Placed in Library. See No.
LT-2439/69].
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